INVITATION FOR EXPRESSION OF INTEREST FOR
M/s SDF INDUSTRIES LIMITED (under CIRP) OPERATING IN THE FIELD OF
FOOD, BEVERAGES AND ALCOHOL PRODUCTS AT NO.5/90,
PAMPADY, THIRUVILWAMALA, THRISSUR, KERALA-680588
(Under sub-regulation (1) of regulation 36A of the Insolvency and Bankruptcy Board
of India (Insolvency Resolution Process for Corporate Persons) Regulations, 2016)

RELEVANT PARTICULARS

Name of the corporate debtor along
with PAN & CIN/LLP No.

SDF Industries Limited
CIN:L15511KL1990PLC005674
PAN:AADCS2637K

Interest

2. | Address of the registered office SDF House, Panchayath Door No
13/610, Xanadu No.7, Sarayu Nagar,
Chandranagar P.O., Palakkad,
Kerala-678007
3. | URL of website https://sdfil.com.
4. | Details of place where majority of fixed assets | No.5/90,Pampady, Thiruvilwamala,
are located Thrissur,Kerala-680588
5. | Installed capacity of main products / services | 1- Extra Neutral Alcohol: Distillation
capacity of 75 Lakhs Litres for one year
2. Indian made foreign liquor :
Can produce 2.50 Lakhs Litres for
a month as per the present condition
6. | Quantity and value of main products/services | Revenue X 4,02,64,073.50/- (as per
sold in last financial year unaudited financial statements for
the financial year 2023-2024)
7. | Number of employees/ workmen 5 employees as on CIRP date
04.04.2025
8. | Further details including last available financial | Details can be sought by emailing to
statements (with schedules) of two years, lists | iamramantm@gmail.com or
of creditors are available at URL: sdfindustriescirp@gmail.com
9. | Eligibility for resolution applicants undersection [Details can be sought by emailing to
25(2)(h) of the Code is available at URL: iamramantm@gmail.com or
sdfindustriescirp@gmail.com
10. | Last date for receipt of expression of interest 14/06/2025
11. | Date of issue qf provisional list of prospective 24/06/2025
resolution applicants
12.| Last dgtg for sgbmission of objections 29/06/2025
to provisional list
13.| Date of issue qf final list of prospective 09/07/2025
resolution applicants
14.| Date of issue of information memorandum,
evaluation matrix and request for resolution 14/07/2025
plans to prospective resolution applicants
15.| Last date for submission of resolution plans 13/08/2025
16.| Process email id to submit Expression of iamramantm@gmail.com or

sdfindustriescirp@gmail.com

Registration Number of the Resolution
Professional

IBBI REGN No. IBBI/IPA-002/IP-
N01071/2021-2022/13715

Registered Address of the Resolution
Professional

24-53/2, Flat B, Inscape lllam,
Ragamaligapuram, Kottappuram,
Near Kottappuram Railway Gate,
Thrissur, Kerala, India-680004

Date : 30/05/2025
Place : Thrissur

For SDF Industries Limited (Under CIRP)
Ramachandran Thekkumkat Madathil

IBBI REGN No. IBBI/IPA-002/IP-N01071/2021-2022/13715
Registered Address: 24-53/2, Flat B, Inscape lllam,
Ragamaligapuram, Kottappuram, Near Kottappuram Railway Gate,

Thrissur, Kerala, India-680004
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